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(c) whether Health Department lias 
made any, consultation/co-operated 
with Delhi Municipal Corporation/ 
Delhi Development Authority lor 
making a success of malaria eradica
tion programme in these colonies and 
if so, the details thereof?

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI RABI 
RAY): (a) Anti-malaria work in the 
trans-yamuna colonies is the respon
sibility the Municipal Corporation 
Of Delhi. They are making all efforts 
to control malaria and mosquito- 
genic conditions in such colonies by 
the following methods:—

(i) Adequate arrangements for 
cleaning of drains and Nallas 
have been made by the Con
servancy, Sanitation and En
gineering Department of the 
M.C.D.

(ii) Deweeding, deailting and 
channelisation so as to faci
litate the flow of stagnant 
water by Anti-Larvel staff of 
M.C.D.

(iii) Weekly spray of larvicides 
like M.L.O. Baytex etc. as 
anti-larvel measure.

<iv) Arrangements have been 
made to control Malaria by 
collection of blood slides from 
all fever cases and radical 
treatment to positive cases by 
establishing 45 Fever Treat
ment Depots and 17 Malaria 
Clinics.

(b) Does not arise.

(c) The Chief Secretary, Delhi Ad
ministration holds weekly meetings 
with a view to co-ordinating anti- 
malaria measures amongst various 
agencies in Delhi including the MCD 
and D.D.A.

Stagnation la Ministry of External 
. AKak*

0M& SHRI KUMARI ANANTHAN: 
W ill the Minister of EXTERNAL 
AFFAIRS be pleased to jrtate:

(a) whether the Assistants recruit
ed t>y the UFSC as early as 1SS7 aiid 
employed in the Ministry since 1953 
haive been stagnating without any 
promotion in the normal course for 
more than 10 years whereas in the 
Central Secretariat Services such pro
motions have been quicker;

(b) if so, the number of such offi
cials; and

(c) the steps being taken to reverse
the imbalance and to remove the 
frustration and discontent among
them?

THE MINISTER OF STATE IN 
THE MINISTRY OF EXTERNAL 
AFFAIRS (SHRI SAMARENDRA
KUNDU): (a) and (b). Out of 20
Assistants recruited through UPSC in 
1958, 10 have been promoted to higher 
Grades, one has resigned, one died 
and the remaining 8 Assistants are 
yet to be promoted. In the Central 
Secretariat Service the promotions 
have been relatively quicker because 
of proportionately* larger cadre.

(c) The Cadre Review of the IFS 
(B) has been initiated among the 
objectives of which is to ensure that 
stagnation is minimised and greater 
opportunities for advancement are 
provided for the meritorious at all 
levels. . t
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Primary Health Centres in West 
Bengal

6844. SHRI SACH1NDRA LAL 
SINGHA:

SHRI M. A. HANNAN 
ALHAJ:

Will the Minister of HEALTH AND 
FAMILY WELFARE be pleased to
state:

(a) the details of the location of
Primary Health Centre in We3t Ben
gal and North Eastern Region States, 
State-wise; / ?

(b) the details of the required and 
actual staff position of each of the 
Centres, Centre-wise, State-wise;

(c) the number of Primary Health 
Centres increased in these States, 
State-wise during the last three 
years, year-wise, with the location of 
Centres;

(d) no. of persons benefited by the 
Primary Health Centres, Centre-wise 
during the last three years, year-wise 
in these States, State-wise; and

(e) the details of the proposed Pri
mary Health Centres in thdse States 
during the year 1979t-80, State-wise 
with the location?

THE MINISTER OS* HEALTH AND 
FAMILY WELFARE (SHRI RABI 
J W ): (a) to (a). Th6 Information ia 
oeing collected from the State Gov
ernments/Union Territories and wWl 
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